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30.04.2004,
Hen'ble Mrs, Meera Chhibber, J.M.

Sri T.S. Pandey, ceunsel for the applicant and
Sri Vvined Kumar helding brief of Sri K.P. Singh, ceunsel

for the respondents.

This case has been filed by the applicant wherein alﬂ

the respondents are either frem East Central Railway,
Hazipur, Calcutte or Mughalsarai. The applicant himself
is resident of Damoderpur (Jigni), Bhabhuna, Bihar.
Therefere, counsel fer the applicant has cenceded that

this Tribunal has ne jurisdiction te entertain this O.A.

Hewever, he sought liberty te file O.A. befere the
apprepriate Bench at Patna.

In view of his statement recerded above, this U.a.
is dismissed as net maintainable. Hewever, the applicant
is at liberty te file a fresh O.A. befere the
appropriate Bench at Patna. {%;
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